INCOME TAX APPELLATE TRIBUNAL, RAIPUR

CAUSE LIST OF SMC BENCH FOR 31-AUGUST-2026 (MONDAY)

BEFORE HON'BLE PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER
IN COURT ROOM 1

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 591/RPR/2026 ) %017-18 [A] SUDESH SUNDRANI, RAIPUR (DEFECTIVE)

2 ITA 592/RPR/2026 2020-21 [A] SHRI DUSHANT CHAUHAN, RAIPUR

3 ITA j94/ RPR/2026 2023-24 [A] ABHINAV SHARMA, BILASPUR

4 ITA?QS/RPR!ZOZS 2017-18 [A] VISHAL KUMAR PATEL(HUF), RAIPUR

5 ITA 599/RPR/2026 2014-15 [A] SAR BUSINESS TRADELINK PRIVATE LIMITED (DEFECT COMPLIIED)

6 ITA 600/RPR/2026 2013-14 [A] ASHOK KUMAR KAUSHIK

7 ITA 601/RPR/2026 2013-14 [A] ASHOK KUMAR KAUSHIK

8 B ITA 603/RPR/2026 2016177 [A]EA MANTRI, DURG (DEFECTIVE) (\
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INCOME TAX APITELLATE TRIBUNAL, RAIPUR

]

CAUSE LIST OF SMC BENCH FOR 01-SEPTEMBER-2026 (TUESDAY),

BEFORE HON'BLE PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER
IN COURT ROOM 1

Srlﬁ Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 74724/RPR/2026 2015-16 [A] ARVIND SINGH
2 IT, E04/ RPR/2026 2014-15 [A] RAINI TIWARI, BILASPUR (DEFECTIVE)
3 ITA 605/RPR/2026 2019-20 [A] RAMESHWAR LAL MOONDRA, RAIGARH (DEFECTIVE)
4 M/:\ 39/RPR/2026 2010-11 [D] JAGDISH KUMAR YADAV, DURG -
5 MA 4:O/RPR/2026 2018-19 [D] FIROJ ALAM, BHILAI
6 MA 41/RPR/2026 2011-12 [D] RAMAN VASU THACHISARIL, KOLLAM
7 MA 42/RPR/2026 2016-17 | [D] G.T. REALITY PRIVATE LIMITED, RAIPUR
8 MA 43/RPR/2026 2014-15 [D] PRAFUL PARMAR, RAINANDGAON [\

Office Superintendent|
For Assistant Registrar
27-Aug-202

(¥ Scanned with OKEN Scanner



